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+t[SHR; RAJ BAHADUR: The rate of
interest on the loans has not yet been
determined; it is under the considera-
tion of the Ministry of Finance.]
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+[SHR1 N. S. CHAUHAN: By what
time do Government expect the loans
to be repaid?]
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+[Surt RAJ BAHADUR: It cannot
yet be said definitely but the details
are being worked out.]
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+{Surr N. S. CHAUHAN: Under

what heads in the Budgets of 1952-53
and 1953-54 have the profit and the in-

terest accruing from the Air-India In-
ternational been shown?]
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+1Sur; RAJ BAHADUR: I cannot at
the moment say with definiteness, but
they have certainly been shown in the

Budgets. Maybe, under the head ‘Mis~
cellaneous’.}

+English translation.

[ 3 MAY 1954 ]

to Questions 4814

APPLICATION OF THE PAYMENT or WAGES
ACT To MANGANESE MINES

*529. SHR1 PRASADARAO (On be-
half of SHRI J. V. K. VALLABHARAO):
Will the Minister for LaBour be pleas-
ed to state whether Government pro-
pose to extend the application of the
Payment of Wages Act, 1936 fo the
labour in manganese mines?

Tue DEPUTY MINISTER ror LA-
BOUR (Surr ABiD ALD: The Act al-
ready applies to the labour employed
in manganese mines.

Suri V. P. RAO: Is the hon. Minis-
ter aware that there are still many
mines where this Act is not applied?

SHR1 ABID ALI: I think that it has
been applied to all the manganese
miines.

Mr. CHAIRMAN: Are you aware
that there are some manganese mines
where the Act is not actually imple-
mented? That is what he means.

Suri ABID ALI: If the hon. Mem-
ber brings to our notice the mines
where it is not being implemented, cer-
tainly we will take appropriate
action.

SHrR1 PRASADARAO: Is it applied
try all categories of labour?

Sur1 ABID ALI: It is applied to
such categories to which the Act can
be applied.

Surt PRASADARO: Is the Govern-
ment sure that all the workers work-
ing in all the mines are really put on
the muster rolls?

Surr ABID ALI: That is another
question. That cannot be covered by
this question
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